STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY
(CIVIL & CRIMINAL MAIN CASES) AT THE END OF JANUARY-2014

Additional Registrar (J)

Opening Received Transfer to| Nature Total
ZI(.’ Nature b:;agse Institution| Restored | From H.C. Ins-:i(t):::: - High Court Cpnvert Disposal Di::oaslal Pe:: i:cy
01.01.2014 of M.P./SAT of M.P. |Disposal 31.01.2014
MAIN CIVIL CASES

1 [WP 2215 21 21 1 202 203 2033
2 |[WA 421 . 50 1 51 43 43 429
3 |WPC 2515 220 8 228 4 205 209 2534
4 |[WPL 848 12 1 13 1 15 16 845
5 [WPS 7026 624 26 650 2 589 591 7085
6 [WPT 257 7 7 5 5 259
7 |WPCR 155 13 2 15 15 15 155
8 |WPPIL 39 7 7 4 4 42
9 WP 227 891 83 1 84 68 68 907
10 |WPHC 8 4 4 4 4 8
A |TOTAL (1 to 10) 14375 1020 60 0 1080 1 7] 1150 1158 14297
1 [FA 2075 18 8 26 24 24 2077
2 [FAM 328 12 12 21 21 319
3 [SA 5277 46 15 61 163 163 5175
4 [MA 858 13 14 27 1 239 240 645
5 |[MAC 2357 126 13 139 103 103 2393
6 |CR 106 5 1 6 10 10 102
7 IMCC 588 126 4 130 181 181 537
8 IMCCS 112 0 0 112
9 [COMP APPEAL 2 0 0 2
10 [COMP PET 76 0 1 1 75
11 |EP 6 13 13 2 2 17
12 |TPC 14 2 2 5 5 11
13 |CONT 401 31 31 49 49 383
14|CONTS 4 0 0 4
15 [ITR 13 0 2 2 11
16 |ITA 36 0 0 36
17 |CER 6 0 0 6
18 |STR 1 0 0 1
19 [WTA 5 _ 0 0 5
20 [ARBA 57 8 8 4 4 61
21 |TAXC 144 3 3 6 10 10 140
22 |REVP 303 12 12 24 24 291
23 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 12771 415 58 0 473 0 1 838 839 12405
TOTAL (A+B) 27146 1435 118 0 1553 1 8] 1988 1997 26702

MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 |[CRA 11699 127 127 159 159 11667
3 |CRR 3244 78 78 119 119 3203
4 |MCRC u/s 378 CrPC 0 ‘ 0 0 )
5 |MCRC u/s 482 CrPC 17 0 2 2 15
6 |MCRC u/s 439 CrPC 304 656 656 493 493 467
7 |MCRCA u/s 438 CrPC 79 104 104 98 98 85
8 |CONTR 7 0 1 1 6
9 [CRMP u/s 439 (2) 1 3 3 1 1 3
10 |CRMP u/s 372 15 0 0 15
11|CRMP u/s 378 327 30 30 26 26 331
12 [CRMP u/s 482 289 79 79 66 66 302
13 |[TPCR 38 3 3 5 5 36
14 (ACQA 970 25 25 8 8 987
C |TOTAL=(1to 14) 16993 1105 0 1105 0 978 978 17120
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